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RESPONSE ON BEHALF OF THE RESPONDENT NO. 1,3.4,5: -

1. The present original application has been registered Suo
moto on the basis of news item titled UP gives permission to
fell 112000 trees on road along upper ganga canal.

2. The original application was listed on 13th of march 2024.
the Hon’ble Tribunal was pleased to issue notice to the above
respondents and also directed to file report.

3. It is submitted that in order to provide desired information
in point no. 7 of the order dated 13.03.2024 it is informed

that

Out of the total number of 112722 plants / trees to be affected
in the proposed project, the maximum number of plants with
diameter of less than 30 cm are affected which are 25142 under
Social Forestry Division, Ghaziabad, 52993 under Social
Forestry Division, Meerut and 811 under Social Forestry
Division, Muzaffarnagar i.e. The enumeration list of affected
plants and mature trees / trees, species-wise (Part-2 of the
Parivesh Portal of the proposal) is enclosed. (Annexure-I)
District-wise details of Protected Forest Land, trees and plants

affected by the project are as under:
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Sr. | Distt. Total Transferr | Benefici | Affected | Affected | Total no.
No. of
KM ed Land |ary no. of | no. of | affected
Mature
(Hect.) Village mature | Plants Trees
and
trees in|in the | plants in
the
project project project
1 2 3 4 5 6 7 8
1 Muzaffarnag | 56.84 113.68 24 16062 811 16873
ar
2 Meerut 42.30 84.60 24 13692 52993 | 66685
3 Ghaziabad 12.35 24.70 06 4022 25142 |29164
TOTAL 111.49 |222.98 54 33776 | 78946 112722

ii.

1ii.

As per agenda no. 2.3 /up dated 20.02.2023 online proposal no.

FP/UP/ROAD/121197/2021 was finally considered by

Regional empowered Committee (REC), MOEF&CC (ANNEXURE 2).
In principal approval has been issued subject to 29 conditions
by Ministry of Environment Forest and Climate Change vide
letter no. 8B/UP/06/2021/FC/930

on dated

28.02.2023.(ANEXURE 3)

It is submitted that to compensate the diversion of 222.98

Hectare Poretected Forest Land, the equivalent Non forest land



or Double degraded land i.e. 445.96 Hectare was not available
in affected 3 districts Ghaziabad, Meerut and Muzaffarnagar.
Certificates issued by the each District Magistrates regarding
the Non-availability of Non-forest land are attached hereby as
(ANNEXURE - 4,5,6).

Therefore Non forest land & Double degraded land was
proposed in lalitpur, Mirzapur & Sonbhadra district as per
guidelines of MOEF&CC vide letter no. F.No. 5-2/2017-FC
dated 28.03.2019 & FCA 1980 handbook chapter no. 2 heading
compensatory afforestation guidelines point 2.3 para iv & v.

(ANNEXURE 7) Effective part of guideline is following :

“1IV. In case, non-forest land for CA is not available in
the same district. it should be identified anywhere else
in the concerned/State/Union Territory near to the site
of diversion as far as possible, so as to minimize adverse
impact on the micro ecology of the area.

V. In exceptional cases where non-forest land for CA is
not available in the same State/UT in which the
diversion of forest land is proposed. land for CA can be

identified in any other State/UTS. preferably in



neighbouring State/UTs. The corresponding amount
for carrying out CA shall be deposited in the CAMPA

account of the State/UT in which CA is proposed.”

iv. Important facts regarding proper felling of Trees/Plants in this
proposed project.

a) Non forest land for compensatory afforestation was
selected in District Lalitpur as equivalent Non Forest
land i.e. 222.98 Hectare that was not available in
affected 3 districts i.e. Ghaziabad, Meerut &
Muzaffarnagar. Copy of Mutation of Non-Forest Land in District -
Lalitpur (ANNEXURE 8)

b) Double degraded forest land was also selected in district
Mirzapur, Sonbadhra and Lalitpur for compensatory
afforestation (including 41.22 Hect. of non-forest land in
Dist.- Lalitpur) to increase forest cover in selected less
dense areas.

c) As per conditions mentioned in the  In-Principal
approval, compensatory afforestation will also be done
in & around District meerut on available Non-

forest/Forest land and along with Roadside plantation.
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d) Rs.24,63,39,762 is deposited in CAMPA fund as per Net
present value calculation of the diverted Protected forest.
The said amount will be utilised for the improvement of
Forest areas & wildlife habitat in coming years covering
the 3 districts Ghaziabad, Meerut and Muzaffarnagar.
V. Detail of Proposed compensatory afforestation District
wise is following :
a) Proposed CA in other districts due to non-availability of non-

forest land in project affected districts :-

Name of | Type of | Areain | No. of | Deposited
District / | Land
Forest Hect. Plants amount
Division

to be

planted

Planation of | Degraded 98.00 |58800 2,69,82,200.00
trees on the | forest land
degraded forest Hect.
land under
different forest
blocks in Distt.

Sonbhadra

with its 10
years of
maintenance

Planation of | Degraded 190.50 | 209550 | 3,28,67,458.00
trees on the | forest land
degraded forest Hect.
land under
different forest
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blocks in Distt.
Mirzapur with
its 10 years of
maintenance

Planation of
trees on the
degraded forest
land under
different forest
blocks in Distt.
Lalitpur with
its 10 years of
maintenance

Degraded
forest land

86.84 | 60788

Hect.

2,33,75,180.00

Planation of
trees on the
non-forest land
in Distt.
Lalitpur with
its 10 years of
maintenance

Non-forest
land
received by
Distt.
Magistrate

41.22 28854

Hect.

1,27,09,246.00

Total

416.56 | 357992

9,59,34,084.00

b. Details of Proposed additional Compensatory Afforestation in

form of Artificial Natural Regeneration (ANR) in district

lalitpur :
Name of Distt. /| Type |Area in | Number |Amount
Forest Division of Hect. of plants

land to be | deposited
planted

Plantation on | Non-
non-forest land in | Forest | 181.04 | 126728
Distt. Lalitpur | Land 15,50,39,500.00
along with 10
years of
maintenance
Total 181.04 | 126728 | 15,50,39,500.00
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c. Proposed compensatory afforestation planation nearby

projects site of Meerut, Muzaffarnagar & Ghaziabad.

Name of Distt. / | Type of | Area | Number | Amount
Forest Division land in of
Hect. | plants deposited

to be

planted
Road side trees / | Road side | 15.00 | 16500 1,86,05,220.00
Block trees / |trees / | Hect.
Tree Guard | Block trees
under Distt. | /Tree
Meerut with 10 | Guard
years
maintenance
Brick Guard | on both | - 2470 1,02,50,500.00
planation on | sides of Brick
both sides and |the Guard
vacant places of | prescribed
the  prescribed | project
project under | and vacant
Distt. Meerut | places.
with 10 years of
maintenance
Tree Guard | On Median | - 2058 61,74000.00
Plantation in | of the Tree
Median of the | project Guard
prescribed
project under
Distt. Meerut
with 10 years
maintenance
Total 15.00 | 21028 |3,50,29,720.00

i.e. as per the details given above, against the 112722

trees/plants proposed to be affected due to the project,
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484720 plants will be planted in the districts /forest divisions
other than the project and 21028 plants will plant in the
Meerut district/forest division around the project, i.e. a total
of 505748 plants will be planted and their 10 years annual
maintenance work will be completed by the Forest
Department with the total amount of Rs. 28,60,03,304/-
(Twenty-Eight Crore Sixty Lakh Three Thousand Three
Hundred Four Only) received from the user agency (Public

Works Department).

vi. Rationale behind construction of Chaudhary Charan Singh

Kanwad Marg as provided by the Public works Department (PWD).

a) Every year in the month of Shravan, about 1 crore Shiv
devotees coming from the states Uttar Pradesh, Delhi,
Haryana, Rajasthan, Madhya Pradesh etc. who return
from Haridwar to their respective states by taking the
water of river Ganga through Khadi Kanwad, Dak
Kanwad, Jhanki Kanwad, Dandavat Kanwad Yatra.
They return to their respective states for them this has
been a main route. Due to these beliefs, the said route
has been named Chaudhari Charan Singh, Kanwad

Marg. With the increasing population, In the month of
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Shravan this route has become included in the category
of very crowded routes for the common people and
devotees. As well as a total of 54 villages falling under
the districts Muzaffarnagar, Meerut and Ghaziabad on
the said route, in which it has also been a main route
for the movement of residents population. In such a
situation, there is a lot of disruption in the traffic on the
Kanwad route directly and indirectly in the months of
Shravan. The new construction of the right bank of the
said Kanwad Marg has been proposed by the Uttar
Pradesh government in in view of all the above problems

and in the interest of public.

b) Farmers of 54 villages and other adjacent villages

situated on the bank of Upper Ganga Canal will be able
to easily transport their crops to the market etc. directly
through the said route.

On the banks of the proposed route, monitoring of forest
resources and civil defence assistance in unavoidable
situations will be provided to the said villages speedily,
health and emergency assistance can be provided at the

earliest, police assistance 112 and ambulance
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assistance 108 and other government assistance will be

provided at the earliest.

d) Tourists and devotees going from Delhi to Haridwar will

take the proposed route. In which tourism and
employment opportunities will be promoted in the
villages situated along the route.

About 54 villages of the three districts adjacent to the
Upper Ganga Canal will be benefited from the new
project in question, the new construction of the road will
facilitate the movement of the population of the said
villages directly from the headquarters of the three
districts, employment opportunities will increase for the
people. The details of villages that will benefit from the
project are as under:

LIST OF VILLAGES

Sr. Villages Name
No.

1. Dhamat

2. Jamalpur

3. Gurupur

10
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10.

11.

12.

13.

14.

15.

16.

17.

18.

19.

20.

21.

22.

23.

24.

Kamhera
Nagla Mehrdad
Basera
Nirgajni
Belda
Mohdmadpur Majra
Behda Thuru
Bhopa
Nagla Buzurg
Joli
Dukheri
Kantka
Mandord
Nagla Kabir
Chittora
Khera Moukpur
Nauna
Sarai Rasoolpur
Bhainsi
Satheri

Mohamadpur Maffi

11
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25.

26.

27.

28.

29.

30.

31.

32.

33.

34.

35.

36.

37.

38.

39.

40.

41.

42.

43.

44.

45.

Salava
Kapsaad
Daulatpur
Aterna
Nagla Aardar
Kulanjan
Sardhana
Madhiyai
Naoo
Ratangiri
Bhalsona
Jatpura
Dungar
Puth Khas
Bhola
Sisaula Khurd
Tikri
Janni Khurd
Janni Khas
Sival Khas

Nagla Kumbha

12
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46. Pastra
47. Pachgaon
48. Johra
49. Niwadi
50. Peinga
51. Ujheda
S2. Saunda
53. Didauli
54. Abupur

13

The Project has been approved and given in principal approval
after several meetings of REC MOEF & CC . The Project being of
linear category, after depositing all the dues under CAMPA fund as
per the condition of In Principal approval, All three
districts/division has given temporary work permission to PWD

Dept. RESPONDENTS THROUGH COUNSEL

\)9.4/ h

Bhanwar Pal Singh Jadon
A614, Noida one Corporate Tower,
Sector-62, Noida

bhanwarO9jadon@gmail.com
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Ao T B =rRmRen, € Recll # grw alowo wer— 238 /2024 - Notice
of hearing in Suo Motu Matter in Re: New item appearing in hindustan time dated
01-02-202+ entitled “UP gives permission to fell 112000 trees for road along Upper
Ganga Canal” # #10 g sRa =i, 78 el grr wears fafer ames
[T —13.03.2024 BT eeer wRa far wTar @ Rady yordr sfer vd syuTer ame
== R 8-

5. Hence, we implead the following as respondents in the matter:
Principal Chief Conservator of Forest (HoFF), Uttar Pradesh.
Mmnistry of Enviromment, Forest and Climate Change. Regional Office, Lucknow
through the Regional Officer.
i District Magistrate, Ghaziabad.
ii. District Magistrate, Meerwut.
iii.  Districi Magistrate, Muzaffarnagar.

iv.  Principal Secretary, Public Works Department, State of UP.
fag W 5 @ IrgueE A W0 U ERa RIteRe, T8 e @ st o § -
i TRIEAIAR GRFad raiadl / AR@RAT B aTd B e T ¥

7. Mr. Bhamwar Pal Singh Jadon, Advocate appears for Respondents No. 1, 3, 4
and 5 and submits that all the due permissions were taken and the actual
felling/cuitting of nrees is only to the extent of abowr 33,000. He is permitted io file
a derailed report disclosing the tvpe and number of trees which are cut or
proposed 1o be cut, the requisite permission by the competent authorities and the

measures for compensatory afforestation.

1
1
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S F W g aARys e afeg, Mot v odeee 9 g 4 g
fsam o 81 (Weria—7) forg <wRar —23 @ R1 iv 4@ v B P o PR
B

(1v) In case, non-forest land for CA is not available in the same district. it should be
ientified anywhere else in the concerned/State/Union Territory near to the site of
diversion as far as possible. so as to minimize adverse impacl on the micro ecology of
the area.

(V) In exceptional cases where non-forest land for CA is not available in the same
State/UT in which the diversion of forest Jand is propased. land for CA can be identified
inany other State/UTs, preferably in neighboring State/UTs. The corresponding amount
for carrying out CA shall be deposited in the CAMPA account of the State/UT in

which CA is proposed.
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PRINCIPAL BENCH, NEW DELHI
0.A. No. 238/2024
IN THE MATTER OF:

NEWS ITEM TITLED "UP GIVES PERMISSION TO FELL 112000
TREES FOR ROAD ALONG UPPER GANGA CANAL" APPEARING

IN HINDUSTAN TIMES DATED 01.02.2024
{r,,
AFFIDAVIT ’
I Kanbade. f’ oty , aged about. 4\ years posted as District Forest Officer,
District - Muzaffarnagar, Uttar Pradesh- 251001. do hereby solemnly affirm
, and declare as under: - 'ifc,)\/

N

1. That I am the duly authorized on behalf of the Respondent in the above
case and well conversant with the facts, circumstances and record of the
case and as such, ] am competent to swear this affidavit. ,

. That the deponent is filing the response on behalf of respondent state ¥
ich has been drafted by my Ld. Counsel of the respondent and the

drafted under my instructions. N
eponent has not concealed any information which may have

is court to form an opinion whethgr to entertain this
m or not to grant any relief. 4

i kﬂ(;w‘edge and belief. 4,0@8 L
v § l’ ;
ST

3 AT AT WHT
VERIFICATION: HATPYATR

Verified at. on this day __ of May, 2024 that the contents of
the above affidavit are true and best of my knowledge and nothing has been

lg@ ﬁconcealed therein.

lﬁ@q by
Q Stowrd

gl A

o @ ool
ﬂp“popen ignyre icentihgd by Sar

nave ';"sh lrm-é]%% A,,{
deponc” N3 nue's:and the contents
tneer,‘ «ch has bean reas ot
BYPRINEC o7 178 cmedewnen

DEPOALEN(

(mrﬁ“{ )

WN
geo Re. é@/\ ,‘A. ' 3- T “:

NOTAY PISTRICT MJZAFFARE su
Disit.-
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FAl (Nﬂbﬂ "
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PART-1l ANNEXURE-01

(To be filled by the concerned Deputy Conservator of Forest)

State Serial No. of proposal : UP-0129/2021

1. Location of the project/Scheme : Uttar Pradesh

i)  State / Union Territory : Uttar Pradesh
(i)  District : Muzaffarnagar,Meerut,Ghaziabad

{iii)  Forest Division : Social Forestry Division Muzaffarnagar,Social Forestry Division Meerut,Social Forestry
Division Ghaziabad

(iv)  Area of forest land proposed for diversion (in ha.) : 222,98
{v) Category of the Proposal: Road

2. Legal status of forest land proposed for diversion

S. No. [Division Forest Land(ha.) LLegal Status
1 Social Forestry Division Ghaziabad 24.7 Protected Forest
2 Sccial Forestry Division Meerut 84.6 Protected Forest
3 Social Forestry Division Muzaffarnagar 113.68 Protected Forest
[Total 222.98

Division 1. : Social Forestry Divisicn Ghaziabad

3. District wise area to be diverted in the division

5. No. District lArea(ha.)
1 Ghaziabad 24.7
[Total 24.7

4. Details of Vegetation available in the forest land proposed for diversion

(i)  Density of vegetation

S. No. Wrea(in ha,) Density Eco-Class
1 24.7 0.8 Eco3
[Total. 24.7

(i) Species-wise local/scientific names and girth-wise enumeration of trees at FRL

:l-o. SeientiicName acal Hams [f'l(:))cm. Z;k.m S::)cm :9210)cm. 115fli)cm. 150)c,
1 Acacia Catechu khair 0 14 0 0 0 0
2 Butea Monosperma Dhaak 0 2 0 1 2 0
3 Prosophis Juliflora Prosophis 0 409 53 18 12 15
4 Jatropa Curcas Jatrupa 0 67 2 Q 0 0
5 Terminalia Bellarica Baheda 0 52 62 19 4 0
6 Zizyphus Jujuba Ber 0 7 7 2 0 0
7 Albizia Procera siras 83 25 37 9 2 0
8 Prosophis Juliflora jaad 0 25 4 0 0 0
9 Kiggelia Pinnata balam kheera 0 2 0 0 0 0
10 Aegle Marmelos belpatthar 0 3 4 1 0 0
11 Melia Azadirachta bakayan 0 12 30 ] 2 3
12 Dalburgia Sisoo shisham 7730 981 98 59 13 5
13 Pongamia Pinnata Kanji 6363 419 117 57 20 4
14 Terminalia Arjuna Arjun 200 8 4 3 0 9
15 Ficus Lacor Pilkhan 2228 30 4 1 0 1
16 Syzigium Cumini Jamun 785 12 3 2 8 0
17 | Acacia Auricuiformis Akesia 2000 225 4 Q 0 0
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18 Pterospermum Kanak 170 0 0 0 0 0
Acerifolia Champa
19 Bauhinia Parviflora Kachnar 200 14 34 24 0 0
20 Eucalyptus Eucalyptus 2000 38 63 47 15 1
21 Tectona Grandis Sagaun 1918 276 45 8 0 0
22 C.Siamia kesiya 100 36 11 10 2 0
syamiya
23 Azadirachta Indica Neem 20 22 1 17 5 0
24 | Holoptelia integrifolia Chilbil 949 8 1 0 0 0
25 Ficus Bengalensis Bargad 55 0 0 1] 0 3
26 Ficus Religiosa Peepal 125 13 2 0 0 4
27 Acacia Nilotica Babool 20 14 2 1 0 0
28 Others other 196 114 94 58 17 0
[Total 25142 |2828 695 342 102 55
Bub Total (No of Trees.) 29164
5. Working plan prescription for the forest land proposed for diversion : Strip Plantation working circle.

6. Brief note on vulnerability of the forest area to erosion : No Soil Erosion.

7. Approximate distance of the proposed site for diversion from boundary of forest(in km.) : 0

o

- Significance of the forest land proposed for diversion from wildlife point of view

(i). Details of wildlife present in and around the forest land proposed for diversion : No

(i, Whether forms part of national park, wildlife sanctuary, biosphere reserve,tiger reserve,
elephant corridor, wildlife migration corridor etc, : No

Whether the forest land proposed for diversion is located within eco-sensitive zone(ESZ) of

the Protected Area notified under Wildlife(Protection) Act,1972 (Note: In case, ESZ of a

Protected Area is not notified,then, 10kms distance from boundary of the Protected Area

should be treated as ESZ): No

(iii).

Whether any national park, wildlife sanctuary, biosphere reserve, tiger reserve, elephant
(iv).  corridor, wildlife migration corridor etc., is located within 1 Km. from boundary of the forest
land proposed for diversion : No

(v).  Whether any rare/endangered/unique species of flora and fauna found in the area : No

Details of any protected archaeological/heritage site/defence establishment or any other important

monument located in the area, if any

0 Whether any protected archaeological/heritage site/defence establishment or any other
’ important monument is located in the area : No
10. Comment as to the reasonability of the extent of the forest land proposed for diversion

; Whether the requirement of forest land as proposed by the user agency is unavoidable and
- bare minimum for the project : Yes
11. Details of violation(s), if any ,committed

Whether any work in violation of the Act or guidelines issued under the Act has been carried

- out : No

12. Whether work in violation is still in progres(Yes/No) : NIL

13. Details of compensatory afforestation scheme

(i).  Patch wise details of non-forest or Revenue forest land to be provided by User Agency for CA

Patch Wise Details

5.no [District Name  |Village lArea(in ha.) [khasra [KML file  [Present Owner file
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1 Lalitpur BAGHORA 7.66 810/3 AND 817 ' -
2 Lalitpur BAGHORA 17.7 15,16 AND 17 @ =
3 Lalitpur KAPAS| 16 251 QQ p
4 Lalitpur jakhlon 20.3 606/4 @ g2
5 Lalitpur jakhlon 9.74 532/1 ' 3
6 Lalitpur jakhlon 2.4 523 @ 2
7 Lalitpur jakhlon 18 752 @ P2
8 Lalitpur dhoujhari 2.24 302/2 s =
9 Lalitpur dhoujari 90.5 27 @ -
10 Lalitpur dhoujori 30.2 26 @ B
1 Lalitpur baghora 6.71 739 and 740 Qﬁ =
12 Lalitpur baghora 8.1 228 @ b <

(ii).

(iii).

(iv).
{iv).

using DGPS or Total Station:

A

Copy of CA scheme details: NA
Copy of CA scheme details: NA

Patch wise details for Degraded Area (To be earmarked by DFO)

Additional information Details

Upload a scanned copy of the Geo-referenced map of the forest land proposed for C.A. prepared by

Upload a copy of Survey of India Toposheet indicating boundary of forest land proposed for C.A:
L

5. No. Documents [Remarks
1 'l Kshtipurak Praman Patra
2 2 Laambhawit Praman Patra
3 = No wildlife Praman Patra
4 'f!; No wildlife Praman Patra
5 ":_ No work started Praman Patra
6 “"; NPV Praman Patra
74 ‘“_’__ Stambh Praman Patra
8 "‘.'_ FRA Praman Patra
9 '“:L Van Swroop Praman Patra
10 "L Sanyukt nirikshan report
T p? DFO Site inspection GZB

Division 2. : Social Forestry Division Meerut

3. District wise area to be diverted in the division

5. No. District Area(ha.)

1 Meerut 84.6
[Total B4.6
4. Details of Vegetation available in the forest land proposed for diversion

(i)  Density of vegetation
5. No, Area(in ha,) Density Eco-Class
1 84.6 0.4 Eco3

[Total. [84.6
(i) Species-wise local/scientific names and girth-wise enumeration of trees at FRL
> [scientific N lLocal N. 2 (31- a1 o (921% >150
No, Peenttchame acahame O)cm. [60)cm.  [90)em.  [120)cm.  150)em. 7139
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1 Acacia Catechu kher 132 426 69 9 2 0
2 Acacia Nilotica Babool 0 2 0 0 0 0
3 Albezzia Labbeck Siris 195 113 20 19 20 21
4 Bombax Ceiba Semal 159 152 91 82 58 109
5 Ailanthus excelsa Arco 2 14 13 17 4 20
6 Alstonia Scholaris Alostonia 0 0 0 0 1 2
7 | Azadirachta Indica Neem 4l 29 17 13 7 3
8 Cassia Siamea Kesiya Shemiya 254 70 24 39 31 1
9 Cassia Fistula Amaltass 7 54 16 7 1 2
10 Dalburgia Sisoo Sheesham 9830 1533 143 56 30 22
11 Eucalyptus Eucalyptus 4525 422 336 258 93 66
12 Tooni Cedrela Tun 221 31 3 1 3 0
13 Others Gutel 15 93 20 4 0 0
14 Others Kathsagon 444 919 206 50 16 3
15 Moringa oleifera Sehjan 383 2 3 Q 0 0
16 Calistemon Botal Brush 0 1 8 0 0 0
Lanceolatus
17 | Tamarindus Indica Imali 32 0 1 0 0 0
18 Saraca Asoca Ashok 1 9 1 0 0 0
19 Others Putranjeeva 2 0 1 0 0 0
20 Others Goolar 5 5 8 2 1 8
21 Poplus Popular 0 3 0 0 0 0
22 Psidium Guajava Amrood 3 4 0 0 0 0
23 | Butea Monosperma Dhak 0 1 0 0 0 0
24 Others Kadam 0 0 0 1 1 0
25 Others Keekar 1 0 0 0 0 0
26 Others Subabool 1 1 0 1 1 0
27 Others Kokat 89 113 19 3 0 2
28 | Prosophis Juliflora | Prosopis juliflora 93 455 214 181 103 57
29 Others Bisandu 5 5 2 0 0 0
30 Others Khajoor 1680 0 0 4] 0 0
31 Ficus Religiosa Peepal 1 1 2 0 1 9
32 Dendrocalamus Bans 5400 0 0 0 0 0
Strictus

33 Mangifera Indica Aam 4 36 57 38 24 19
34 | Melia Azadirachta Bakayan 15 30 74 7 1 1
35 Others Pilkhan 2 6 6 0 2 4
36 Aegle Marmelos Bel 5 14 8 1 1
37 | Ficus Bengalensis Bargad 0 1 2z 5 0

38 |Holoptolia Integrifolial Papdi 400 585 130 88 34 16
39 | Pongamia Pinnata Kanji 10882 879 177 163 63 28
40 Syzigium Cumini Jamun 6592 51 68 55 64 42
41 | Terminalia Arjuna Arjun 2125 92 95 137 98 4l
42 | Terminalia bellerica Baheda 473 38 25 17 8 11
43 Tectona Grandis Sagon 7179 1981 824 197 30 6
44 Others Ber 21 38 0 0 0 0
45 Others Rehta (Lisoda) 8 19 1 1 1 1
46 Delonix Regia Gold Mohar 637 0 2 1 0 0
47 Others Khadal Badal 0 4 0 0 0 0

(Badal)
48 Madhuca indica Mahuva 0 1 0 0 0 0
49 Others Shehtoot 9 24 5 3 1 0
50 Others Aanvia 11 8 2 2 0 0
51 | Acacia Ariciloformis Acacia 125 32 6 0 0 0
Auriculiformis
52 Others Kachnar 2 5 21 10 7 5
53 Others Jangal Jalebi 952 6 1 0 0 3
[l'otal 52993 8308 2654 1471 707 552
Bub Total (No of Trees.) 66685

5. Working plan prescription for the forest land proposed for diversion : strip plantation circle
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6. Brief note on vulnerability of the forest area to erosion : no Erosion vulnerablity as such.
7. Approximate distance of the proposed site for diversion from boundary of forest(in km.) : 11

8. Significance of the forest land proposed for diversion from wildlife point of view

(). Details of wildlife present in and around the forest land proposed for diversion : NA

(i), Whether forms part of national park, wildlife sanctuary, biosphere reserve,tiger reserve,
elephant corridor, wildlife migration corridor etc. : No

Whether the forest land proposed for diversion is located within eco-sensitive zone(ESZ) of
the Protected Area notified under Wildlife(Protection) Act,1972 (Note: In case, ESZ of a
Protected Area is not notified,then, 10kms distance from boundary of the Protected Area
should be treated as ESZ): No

(iii).

Whether any national park, wildlife sanctuary, biosphere reserve, tiger reserve, elephant
(iv).  corridor, wildlife migration corridor etc., is located within 1 Km. from boundary of the forest
land proposed for diversion : No

(v).  Whether any rare/endangered/unique species of flora and fauna found in the area : No

Details of any protected archaeological/heritage site/defence establishment or any other important
monument located in the area, if any

( Whether any protected archaeological/heritage site/defence establishment or any other
). important monument is located in the area : No
10. Comment as to the reasonability of the extent of the forest land proposed for diversion

M Whether the requirement of forest land as proposed by the user agency is unavoidable and
" bare minimum for the project : Yes
11. Details of violation(s), if any ,committed

Whether any work in violation of the Act or guidelines issued under the Act has been carried

@ out : No

12. Whether work in violation is still in progres(Yes/No) : NIL

13. Details of compensatory afforestation scheme

(i).  Patch wise details of non-forest or Revenue forest land to be provided by User Agency for CA

Patch Wise Details

S.no [District Name Village lArea(in ha.) khasra KML file |Present Owner file
1 Lalitpur BAGHORA 7.66 810/3 AND 817 @ "',:.
2 Lalitpur BAGHORA 17.7 15,16 AND 17 @ -
3 Lalitpur KAPAS| 16 251 e g
4 Lalitpur jakhlon 20.3 606/4 @ e
5 Lalitpur jakhlon 9.74 53211 ‘9 ":
6 Lalitpur jakhlon 2.4 523 Q g -
7 Lalitpur jakhlon 18 752 @ g -
8 Lalitpur dhoujhari 2.24 302/2 w =
9 Lalitpur dhoujari 90.5 27 @ =
10 Lalitpur dhoujori 30.2 26 @ -
1 Lalitpur baghora 6.71 739 and 740 (&) =
12 Lalitpur baghora 8.1 228 8 =

(ii).  Upload a scanned copy of the Geo-referenced map of the forest land proposed for C.A. prepared by
using DGPS or Total Station: =%

(iii).
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Upload a copy of Survey of India Toposheet indicating boundary of forest land proposed for C.A:
-

Copy of CA scheme details: NA

Copy of CA scheme details: NA

Patch wise details for Degraded Area (To be earmarked by DFO)

Additional information Details

(iv).

(iv).

S.No. [Pocuments [Remarks
1 '1 chainagewise area calculation meerut
2 "._ ] forest land as per approved layout plan meerut
3 “1 muck disposal meerut
4 "7_: ] task force certificate meerut
5 2 FRA certificate meerut
6 1 joint survey report meerut
7 "_ certificate of npv meerut
8 "': ] plant and tree summery meerut
9 1 cross section meerut
10 “._ girthwise plant and tree summary meerut
1" “t non forest land as per approved layout plan meerut
12 "t MEERUT rectified NPV calculation doc( delete old one )
13 "t additional npv undertaking meerut
14 ‘1 certificate for perposal submission meerut
15 “1 undertaking of flora and fauna meerut
16 't ) detailed plant and tree summery meerut
17 2 npv calculation meerut
18 _I‘ van savroop certificate meerut
19 ": ) npv payment certificate meerut
20 "?_: Beneficiary village certificate meerut
2 5 npv calculation meerut
22 "t parisumpatti nirman undertaking meerut
23 b d plants summery meerut
24 "!_ sanctuary national park certificate meerut
25 '?._ van savroop certificate meerut
26 'i TREE LIST MEERUT
27 '!_: ) npv payment certificate meerut

Division 3. : Social Forestry Division Muzaffarnagar

3. District wise area to be diverted in the division

5. No.

District

rea(ha.)

Muzaffarnagar 113.68

[Total

113.68

4. Details of Vegetation available in the forest land proposed for diversion

(i)  Density of vegetation

S. No.

Area(in ha.)

Density Eco-Class

113.68

0.3 Eco3

[rotal.

113,68

(i) Species-wise local/scientific names and girth-wise enumeration of trees at FRL

5.
No.

[Scientific Name

Local Name (

0- 31- 61- (91- 121-
30)cm. [60)cm. 90)cm. 120)cm. 150)cm.

(>150)cm.|
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1 Psidium Guajava amrood 0 6 1 0 (] 0
2 Cassia Fistula amaltas 8 124 105 124 52 26
3 | Lagerstroemia Parviflora arru 0 0 0 0 2 0
4 Terminalia Arjuna arjun 7 30 100 191 148 116
5 Saraca Asoca ashok 19 65 21 13 3 1
6 Mangifera Indica aam 0 1 19 17 7 6
7 embelica officinalis ambla 1 448 128 7 0 0
8 Alstonia Scholaris alestronia 0 0 0 0 1 1
9 Kiggelia Pinnata kanji 38 554 238 327 105 38
10 Bauhinia Parviflora kashnar 1 29 13 20 5 1
11 | Holoptelia integrifolia katsagon 167 1385 246 58 15 1
12 |Artocarpus Heterophyllus kathal 0 L 2 1 0 1
13 | Pterospermum Acerifolia kanakchampal 3 10 0 0 0 0
14 Samania Saman casia semia 0 0 0 0 1 0
15 Marri kokat 93 M1 297 266 147 165
16 Acacia Catechu khair 8 150 67 16 1 1
17 Tabubia Avalanda gutail 0 10 13 0 2 3
18 Delonix Regia gulmohar 0 0 0 1 1 2
19 Ficus Racemosa gular 0 4 5 4 0 5
20 Chukrasia Tabularis chakrasia 0 0 2 1 0 1
21 Pine cheed 0 1 0 il 0 0
22 Premula jungle jalebi 2 25 19 19 9 4
23 | Lagerstroemia Parviflora jarul 0 1 2 0 0 3
24 Syzigium Cumini jaumun 2 25 30 61 23 81
25 Tani tun 0 1 1 0 2 5
26 Azadirachta Indica neem 0 81 46 5 1 4
27 | Holoptelia integrifolia papdi 144 1010 241 141 54 76
28 Ficus Mysorensis pilkhan 0 0 0 0 0 2
29 Ficus Religiosa peepal 0 4 3 3 1 20
30 | Pterocarpus Marsupium | putranjeeva 1 2 1 2 1 3
31 Poplus papular 0 0 3 3 2 1"
32 Melia Azadirachta bakayan 1 T 1 2 3 0
33 Acacia Nilotica babool 2 45 21 120 83 64
34 Prosophis Juliflora  |vilayati babul 0 0 1 1 1 1
35 Zizyphus Jujuba beri 3 15 12 0 1 1
36 Aegle Marmelos beel 7 66 53 33 17 10
37 Terminalia bellerica baheda 1 16 17 19 4 6
38 | Calistemon Lanceolatus |bottle brush 0 1 1 ¥ 0 1
39 Melotus Philippensis mulburruy 1 3 0 0 0 1
40 Eucalyptus eucalyptus 5 171 335 500 3in 324
41 Morus Laevigata shehtut 0 2 1 3 2 p
42 Dalburgia Sisoo sheesham 133 1183 303 118 134 73
43 Moringa oleifera sahjan 0 2 0 1 0 2
44 Tectona Grandis sagon 162 2307 435 74 22 8
45 Albezzia Labbeck sirus 2 61 54 82 58 75
46 | Leucosceptrum Canum | su babool 0 0 1 0 0 0
Sm.
47 Bombox Ceiba seemal 0 6 12 7 7 22
48 Samania Saman sain 0 0 0 1 0 2
[Total 811 18563 2860 2244 1226 1169
BSub Total (No of Trees.) 116873

5. Working plan prescription for the forest land proposed for diversion :

as per plantation circle of working plan

6. Brief note on vulnerability of the forest area to erosion : not vulnerable for soil erosion

7. Approximate distance of the proposed site for diversion from boundary of forest(in km.) : 4

8. Significance of the forest land proposed for diversion from wildlife point of view

29



35

(i). Details of wildlife present in and around the forest land proposed for diversion : nil

“ Whether forms part of national park, wildlife sanctuary, biosphere reserve,tiger reserve,
(). elephant corridor, wildlife migration corridor etc. : No

Whether the forest land proposed for diversion is located within eco-sensitive zone(ESZ) of
the Protected Area notified under Wildlife(Protection) Act,1972 (Note: In case, ESZ of a
Protected Area is not notified,then, 10kms distance from boundary of the Protected Area
should be treated as ESZ): No

(iii).

Whether any national park, wildlife sanctuary, biosphere reserve, tiger reserve, elephant
(iv).  corridor, wildlife migration corridor etc., is located within 1 Km. from boundary of the forest
land proposed for diversion : No

(v).  Whether any rare/endangered/unique species of flora and fauna found in the area : No

Details of any protected archaeological/heritage site/defence establishment or any other important
monument located in the area, if any

0 Whether any protected archaeological/heritage site/defence establishment or any other
" important monument is located in the area : No
10. Comment as to the reasonability of the extent of the forest land proposed for diversion

i) Whether the requirement of forest land as proposed by the user agency is unavoidable and
' bare minimum for the project : Yes
11. Details of violation(s), if any ,committed

Whether any work in violation of the Act or guidelines issued under the Act has been carried

- out : No

12. Whether work in violation is still in progres(Yes/No) : NIL

13. Details of compensatory afforestation scheme

(i).  Patch wise details of non-forest or Revenue forest land to be provided by User Agency for CA

Patch Wise Details

S.no [District Name Village IArea(in ha.) khasra KML file  |Present Owner file
1 Lalitpur BAGHORA 7.66 810/3 AND 817 ﬁ =
2 Lalitpur BAGHORA 17.7 15,16 AND 17 e b
3 Lalitpur KAPAS| 16 251 @ =
4 Lalitpur jakhlon 20.3 606/4 ) g <
5 Lalitpur jakhlon 9.74 532/1 @ -
6 Lalitpur jaknhlon 2.4 523 @ g o
7 Lalitpur jakhlon 18 752 () 7
8 Lalitpur dhoujhari 2.24 302/2 H ";
9 Lalitpur dhoujari 90.5 27 @ -
10 Lalitpur dhoujori 30.2 26 ) B
1 Lalitpur baghora 6.71 739 and 740 b =
12 Lalitpur baghora 8.1 228 65 5

(ii).  Upload a scanned copy of the Geo-referenced map of the forest land proposed for C.A. prepared by
using DGPS or Total Station:

(ifi).  Upload a copy of Survey of India Toposheet indicating boundary of forest land proposed for C.A:
-

=

(iv).  Copy of CA scheme details: "f_

(iv).  Copy of CA scheme details: NA

Patch wise details for Degraded Area (To be earmarked by DFO)
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Patch Wise Details

Division

S.
" IName

Patch
INo.

Area(in
ha.)

Name of PF/RF

Range

Village
Name

Survey
INo.

Compartment
INo./any
identification No.

KML
file of
patch

-

Forest
Division
Mirzapur

1

84.00

GHORI VAN
BLOCK

Patehara

GHORI

63L/5

GHORI VAN BLOCK

2 Forest
Division
Mirzapur

BABURA
CAMPARTMENT

Dramandganj

MAHUGADI

53K/8

BABURA
CAMPRTMENT-2

3 Forest
Division
Mirzapur

66.50

DATI
CAMPARTMENT

MWundh h
wynahamphal

SURYAWAR

63K/12

DATI CAMPARTMENT-
1

4 Social

Forestry
Division
Lalitpur

40.00

BALABEHAT

Gauna

BALABEHAT

541/5

BALABEHAT

® § @

5 Social

Forestry
Division
Lalitpur

SAHAPUR

Talbehat

SAHAPUR

5K/12

SAHAPUR

®

6 Social

Forestry
Division
Lalitpur

26.84

PAWA

Talbehat

PAWA

5K/12

PAWA

&

7 Forest
Division
Sonbhadra

24.7

MANCHI

manchi

MANCHI

63P/6

MANCHI C.N.8

8 Forest
Division
Sonbhadra

18.5

PATNA

patna

PATNA

63P/6

PATNA
COMPARTMENT -6

9 Faorest
Division
Sonbhadra

30.00

ROP C.N-2

churk

ROP

63P/2

ROP C.N-2

10 Social

Forestry
Division
Lalitpur

13.3

BAGHORA KH-15
16 17 NFL

BAGHORA

54K/ 11

BAGHORA KH-15 16
17 NFL

@ § § &

1 Social

Forestry
Division
Lalitpur

5.21

BAGHORA KH-
739 740 NFL

Bar

BAGHORA

54K/11

BAGHORA KH-739
740 NFL

&

12 Social

Forestry
Division
Lalitpur

BAGHORA KH-
228 NFL

Bar

BAGHORA
KH-228 NFL

54k/11

BAGHORA KH-228
NFL

13 Social

Forestry
Division
Lalitpur

16.00

KAPASI KH-251

Lalitpur

KAPASI

54L/11

KAPASI KH-251

14 Forest
Division
Sonbhadra

ROP

churk

ROP

63P/2

ROP C.N.3

15 Forest
Division
Sonbhadra

26.6

DEVRI

manchi

DEVRI

63P/6

DEVRIC.N. 3

(i).  Upload a scanned copy of the Geo-referenced map of the forest land proposed for C.A. prepared by
using DGPS or Total Station: %

(if).  Upload a copy of Survey of India Toposheet indicating boundary of forest land proposed for C,A:
L

A

(ii).  Copy of CA scheme details: “7

(iv).  Total Financial Outlay for C.A: 924.47614

(v).  Whether the land identified by User Agency is suitable for CA and from managementpoint of view?:

Yes
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Additional information Details
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(vi).  Copy of certificate regarding suitability of land identified for CA and from management point of

(vii).  Copy of detailed CA scheme including species to be planted,implementing agency,time schedule,cost
structure etc.: %

5. No. IDocuments [Remarks
1 by o MOEF EDS COMPLIANCE 08aug2022
2 "-{ all geo ref maps
3 ":; all toposheets
4 "": NFL VIP GO LETR LALITPUR
5 1 MOEF EDS 06-12-2022 COMPLIANCE
6 "‘.'_ moef eds 21.09.2021 compliance
7 ‘1 16873 TREE BADHAK SUMMRY MZN DIV
8 ":; MORNA RANGE BADHAK TREE
9 - MZN RANGE BADHAK TREE
10 “:': GUDGET NOTIFICATION MZN
" "f; MZN DIV JOINT INSPECTION
12 - 1980 VACHNBADHTA
13 f_ MZN NON FOREST AREA CALULATION
14 1 MZN CAHINAGE WISE CALCULATION PF
15 “: MZN PRASTAV PARIKSHAN PRAMAN PATR
16 "?_ MZN VAN SWAROOP
17 “f_ MZN 1980 ULLANGHAN N HONE
18 "1 JANSATH RANGE BADHAK TREE
19 "f_ MZN PLANTATION COST
20 ':’. 18 03.2010 MZN DIV
71 -, MZN NPV CALCULATION
22 'f; ROW MZN DIV
23 '1 MZN FOREST AREA CALCULATION
24 “: MZN NURSERY COST
25 ': MZN SANCTURY CALCULATION
26 “', FRA 2006
27 'i DSS REPORT SONBHADRA AND LALITPUR DIV CA LAND
28 a moef eds 21.09.2021 compliance
14. District Profile
iGeographical :::sc:f :(:: forest No. of L Lo Prdgsein ) e
S.noDistrict Namefarea of the the diverted  |Approved Ochiing  pompenataey:  Forst Farest

penal C.A. |afforestation as

and (infland (in

district (in ha.) zl:tl::t) s;:c:a?;)so ICases (in ha.) bon(date) ha.) ha.)
1 Muzaffarnagar| 400800 6199 121.9228 36 339.67 01/07/2021 339.67 | 17.50
2 Meerut 259000 6763 110.48 32 306.19 31/05/2021 248.9 | 6.34
3 | Ghaziabad 45060 651.30 60 48 18.16 08/07/2021 18.16 | 4.48

18

Site inspection report of the DFO/CCF/Nodal Officer highlighting important facts pertaining to the

forest land
= No. of
Prvtsion Circle i {¢ "_"he':he" [Hmes Site inspection report patelat
Name & . _Kkite Pee P Ivisit
ry 5 ivisited|
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Social Meerut | DFO Yes | One = 16/04/2021
Forestry Circle -
Division Meerut
Meerut
Social  [Saharanpur| DFO Yes One s < 25/06/2021
Forestry Circle -
Division  [Saharanpur|
Muzaffarnagar
Saharanpur|  CF Yes One - 20/07/2021
Circle
Saharanpur|
Social Meerut DFO Yes One . 18/04/2021
Forestry Circle o
Division Meerut
Ghaziabad
Meerut CF Yes One B 20/07/2021
Circle
Meerut

(Specific recommendation of the DFO/CCF/Nodal Officer with(Part Il 1l & Part IV))

Specific recommendation of the DFO/CCF/Nodal Officer for acceptance or otherwise of the proposal

with reason
R 2 t:commendationl : J Whether
Division Circle RecommendationReason Letter CF
agreed
Social Meerut DFO Recommended |Recommended. “1
Forestry Circle
Division Meerut
Ghaziabad
Social Meerut DFO Recommended |Maximize trans =2
Forestry Circle plantation to -
Division Meerut minimize
Meerut cutting of
plants/trees,
pillared
[dermnarcation of]
protected
forest
boundaries ,
maximize tree
cover along
PWD roads in
meerut. try to
maximize
plantation on
between
lexisting kacchal
patri and
proposed
permanent
road
Social Saharanpur] DFO Recommended |RECOMMENDED ":
Forestry Circle
Division  [Saharanpur
Muzaffarnagar
Meerut CF Recommended |The proposal is ‘f_ Yes
Circle recommended
Meerut in public
interest
Saharanpur| CF Recommended |RECOMMENDED - Yes
Circle in Public -
Saharanpur] interest
Nodal Officer | Recommended |Recommended
for approval.
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Specific recommendation of the State Government(Part V)

17.

Specific recommendation of the State Government for acceptance or otherwise of the proposal with

reason ( Part V)

Ktate Recommendationkecommen daton RecommendatioriaemarksSigning. Nuﬁﬁ“ﬁol_Recommendation
By Date IAuthority] Letter
Uttar | State Secretary | Recommended 17/08/2021 |1278/81| State No Data s
radest 22021 | Gowt. -
800 123 Officer
/2021
7 Stage-| Clearance Report
[Regional OfficeRecommendation By MoEF File No. Date of Stage-l Clearance|Clearance Letter
I Lucknow l Regional Office Isslup/oe/zzu2021 IFC 28/02/2023 -
18. Payment made by User Agency
Total Recieved Jploaded
Proposal No. |Application No. lAmount [Amount ;:at:sacuorTransaction ID E::qk ::r:;:t Demand
(Rs.) (Rs.) Letter
FP/UP/ROAD/121197/2021[ROAD1211972021209245530667]245531000{20 Jan 2024|RBI0212419665937|UnionNEFT/RTGS| ﬂ
Bank| (Challan)
Of
India
FP/UP/ROAD/121197/2021|ROAD12119720213952267760001226776000130 Sep 2023 182736 UnionNEFT/RTGS| "f)
Bank| (Challan)
of
India
FP/UP/ROAD/121197/2021[ROAD1211972021278) 26840000 | 26840000 |17 Aug 2023 84985 UnionNEFT/RTGS| t}
Bank| (Challan)
of
India
IFP/UP/ROAD/121197/2021|ROAD1211972021237| 83160000 | 83160000 (21 Jul 2023 42619 UnionNEFT/RTGS| r:|
Bank | (Challan)
Of
India

23. Stage-ll Clearance Details

l
Proposal No. Date of Stage-ll Clearance Proposal Status [Clearance
Letter
FP/UP/ROAD/121197/2021 Approved In-Principle No Data
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ANNEXURE-03

HTLA TLDTL

AT OT. AT U S oREaT AT

Ministry of Environmeont, Forest & Climate Changce
Intcgrated Repional Office. Lucknoyw
TGN e, TR YT, S{ReTLTT, e [T, ST 3226024
endriya Bhawan, s Flpor, Scctor-F, Allgang. I Lucknow-22602-1, Telefux-2326696
B Toroanil: rocz.lko-mefagov.in, gohnm-ﬁmlkn’ﬁ-gnmll.cnln
)
S 28.02.2023

s o &1 /700 /06,7 221/ 2021/ TH0R0 [ 3 0

[ F,
afy =g W,
FedY ST A, 91 e, T |

Online Proposal No. FP/UP/Road/121197/2021

ﬁw:ﬁaﬁmwms.mmnﬁa%ﬁwmagmnﬁn_maﬁzﬁﬁwﬁﬁﬂm
A5 51.910 ¥ 16340 OF WAYE HOUHETTX 9 TATT # 11368 20 W@ aTMA,
Wﬁwaaumﬁ'améomawwmﬁmﬁﬁaﬂumﬁ 24.7 B0
mmmmﬁamﬁazzz.gaéomﬁmamahmmmwm
A WHET 9 16873 &, AXS A UATT A 66685 ger /e qd M 99 uAr A
4164 g8 U4 25000 Uidl Iferfd BIA 1,12.722 gail /el @& WA @1 AR @ Hag
7|

el qE T HREE UE Aeel i@, Sovo HiE 2478 / 11—H—FP/UP/Road/ 121197/2021
fe=1® 01.02.2023

Ay,

ol SRiea faeas wfeE (@), SoWo WA B uFE 1278 / 81—2—2021-800(123) / 2021
foeics 17.08.2021 BT IMEA TEYT HYH BT PE DY, 50 ERT weRY § 99 (Wxevr) sy, 1980
= RI-2 @ sl AR WRHR B Wgfe A g o6

Waﬁmzo.oz.zozsmﬁmmmﬂﬁﬁf(REc)aﬁ@‘chuéaaia‘»ma
(Agenda Item 2.3 U.P.) TRy &g WRge fpar o, &g wea Wl (REC) BRT W& 4
vmﬁmaﬁﬂéglmmﬁﬁa@wmgﬁMHaqmmmﬁéwgm%ﬁiw
R D TRV RiE, Hias Wed W @ PR 8 R T dard @ <idl ved o 4 51,
g10 W 16340 A% SIS GUUHRATR T YT ¥ 113,68 20 IR TR, SFIIE AS A AN H 84,
s%oﬁz@aaa&ﬁ@nﬁummmﬁu;%o%ﬁ&am&hwﬁagam.ga's"oﬁma
w@%ﬁaﬁaﬁmwmﬁmﬁwmE{eﬂ,ﬁwaﬂmﬁessssqa/mw
MRAAETE a9 AT § 4164 T8 TG 25,000 WY IR e 112722 el /e B wreE @1 g
Wy Frefafea w@l w® war S ¥ -

1. Legal status of the forest land shall remain unchanged.

2. Compensatory afforestation shall be taken up by the Forest Department over an area of 408.06 ha {41.22 ha
non-forest land (16.00 ha of Gata No.251/4, Village Kapasi, Range & District Lalitpur, 13.30 ha of Gata
No.15, 16 & 17. Village Raghaura, Range Baar. District Lalitpur. 6.71 ha of Gata No.228, Village
Baghaura, Range Baar, District Lalitpur & 5.21 ha of Gata No. 739 & 740, Range Baar, District
Lalitpur) and 366.84 ha degraded forest land (66.50 ha of Daati Compartment No.] (Suryavar). Range
Vindhamphal, District Mirzapur, 40.00 ha of Babura Compartment No.l (Mahugarhi), Range
Dramandganj, District Mirzapur. 84.00 ha of Ghori Compartment No.2 (Jahdar), Range Patchara,
District Mirzapur, 40.00 ha of Balabehat Forest Block, Range Gauna, District Lalitpur, 20.00 ha of
Shahpur Forest Block, Range Talbehat, District Lalitpur, 26.84 ha of Pawa Forest Block, Range
Talbehat, District Lalitpur, 18.00 ha of Compartment No.6, Patna Forest Block, Range Patna, District
Sonbhadra, 20.00 ha of Compartment No.2, Roup Forest Block, Range Churk, District Sonbhadra, 20.00
ha of Compartment No.3, Roup Forest Block, Range Churk, District Sonbhadra, 2(_{.00 ha of
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Compartment No.8, Machi Forest Block. Range Machi, District Sonbhadra & 20.00 ha of Compartment
No.3, Devri Forest Block, Range Machi, District Sonbhadra)} at the cost of the user agency. As far as
possible. a mixture of local indigencus species shall be planted and monoculture of any species may be
avoided.

The non-forest land which is un:uitable for plantation should be taken up for protection and
assisted afforestation in the available space using necessary cultural operation technique,

Road side plantation/block plantation should be taken up in any of the three affected districts
in the proposal to compensate for* loss of tree cover.

The non-forest land of 223.00 ha in district Lalitpur proposed for CA shall be transferred and
mutated in the name of Forest Department and notified as RE/PF prior to Stage-1I approval.

The cost of compensatory afforestation at the prevailing wage rates as per compensatory afforestation
scheme and the cost of survey. demercation and erection of permanent pillars if required on the CA land
shall be deposited in advance with the Forest Department by the project authority. The CA plantation will be
maintained for 10 years. The schem¢ may include appropriate provision for anticipated cost increase for
works scheduled for subsequent years

The State Government shall charge th= Net Present Value (NPV) for the 222.98 ha forest area to be diverted
under this proposal from the User Agency as per the orders of the Hon’ble Supreme Court of India dated
30/10/2002, 01/08/2003. 28/03/2008, 24/04/2008 and 09/05/2008 in 1A No. 566 in WP (C) No. 202/1995
and as per the guidelines issued by the Ministry vide letters No. 5-1/1998-FC (PLII) dated 18/09/2003. as
well as letter No. 5-2/2006-FC dated 03/10/2006 and 5-3/2007-FC dated 05/02/2009.

Revised amount of NPV as applizable as per orders dated 06-01-2022 and 19-01-2022 shall be
deposited by User Agency in this regurd.

Additional amount of the NPV of the diverted forest land, if any, becoming due after finalization of the same
by the Hon"ble Supreme Court of India on receipt of the report from the Expert Committee, shall be charged
by the State Government from the User Agency. The User Agency shall furnish an undertaking to this effect.

User agency shall restrict the felling of trees to 112722 trees/minimum numbers in the diverted forest land
and the trees shall be felled under the sitrict supervision of the State Forest Department and the cost of felling
of trees shall be deposited by the User Agency with the State Forest Department.

The complete compliance of the FRA, 2006 shall be ensured by way of prescribed certificate from the
concerned District Collector.

Certificate of “No violation® of FCA from concerned DFOs shall be provided.

Plantation shall be raised on both sides of the road and median by the State Forest Department at the cost of
User Agency according to IRC guidelines and order passed by NGT in OA no. 27/2015 in the matter of
Babulal Jaju v/s State of Rajasthan and others dated 16.11.2015. Scheme for roadside plantation shall be

submitted.

. Speed regulating signage will be erected along the road at regular intervals in the Protected Areas/ Forest

Areas.

. The user agency shall provide suitable under / over pass in Protected Area / Forest Area as per

recommendations of CWLW /NBWL / FAC / REC.

User Agency shall obtain Environmer tal Clearance as per the provisions of the Environmental (Protection)
Act, 1986, if applicable.

The layout plan of the proposal shall not be changed without prior approval of Central Government.

. No labour camp shall be established o the forest land.

Sufficient firewoad, preferably the alterate fuel, shall be provided by the User Agency to the labourer after
purchasing the same from the State Forest Department or the Forest Development Corporation or any other
legal source of alternate fuel.
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16. The boundary of the diverted forest land shall be suitably demarcated on ground at the project cost, as per the

directions of the concerned Divisional Forest Officer.

17. No additional or new path will be constructed inside the forest area for transportation of construction

materials for execution of the project work.

18. The period of diversion under this approval shall be co-terminus with the period of lease to be granted in

favour of the user agency or the project life, whichever is less.

19. The forest land shall not be used for any purpose other than that specified in the project proposal.

20. The forest land proposed to be diverted shali under no circumstances be transferred to any other agencies,

o
o

department or person without prior approval of Govt. of India.

1. The KML file of the area to be diverted, the CA arcas, the proposed SMC work, the proposed Catchment
Area Treatment area and the WLMP area shall be uploaded on the ¢-Green watch portal with all requisite
details before commencement of works,

. Any order of Temporary Work Permission in case of linear projects for tree cutting and commencement of
work as per clause 11.2 of FCA Guidelines shall be passed under intimation to Nodal office and this office.
Order of Temporary Work Permission have to be uploaded on PARIVESH Portal as well. Nodal Officer
will strictly monitor and ensure that no further activity is carried out under such permission after the expiry
of one year from the date of issue of such permission.

23. Violation of any of these conditions will amount to violation of Forest (Conservation) Act, 1980 and action

would be taken as per the MOEF&CC Guideline F. No. 11-42/2017-FC dt 29/01/2018.

24. Any other condition that the Ministry of Environment, Forests & Climate Change may stipulate from time to

time in the interest of conservation, protection and development of forests & wildlife.

25. All the funds received from the user agency under the project shall be transferred/ deposited to CAMPA fund

only through (huips:/

arivesh.nic. /).

26. The compliance report shall be uploaded on e-portal (htps:/iparivesh.nic.in/

G

After receipt of compliance report on fulfillment of all of the above conditions from the State
overnment, proposal will be considered for final approval under Section-2 of the Forest (Conservation) Act,

1980, by this office,

The order for transfer of forest land to user agency shall not be issued by the State Government till final

approval order for diversion of forest land is issued by Government of India.
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HRA HITHIR
Government of India '
qIiazoT, a9 va Sreary 9iRads narey
Ministry of Environment, Forest & Climate Change
B . TS
Integrated Regional Office, Lucknow

BN WA, TARAl A, WAy Uh, I, T@T5—-226024
Kendriya Bhawan, 11" Floor, Scetor H, Aliganj, Lucknow-226024, Phone No : 0522-2326696
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fwa: el wwr Rie, @ias v wrf @& Flor 89 R wm @91 @) il ved fadlo 93w

51.910 ¥ 163.40 TH UG HOITGERTIR O UATT ¥ 113.68 20 WIEa qw+f, w=ug A& @

AT A g4.6 v WA afi ¢d mMfSRTaTE @ wArt 7 24.7 2o W} T safq go

22298 B0 W¥fErd T B @ gAlT ¢d gEEHeER 9 AT A 16873 7, ARG T

wqTT A 66685 J&1 /Ut vd WRTEG a9 wATT # 4164 ge1 U9 25000 W iy @w

1,12,722 3&11 /9tat & UTaET @Y argefy @ wWaw |
ek Hw 99 GYEd /e AR 1 9Fd 3117 / 11~di-FP/UP/Road/121197/2021, fa=is 31.03.2023
werey,

FUa SWed fvae Wi (@9), oW WEd @ UG 1278 / 81—2-2021-800(123) /2021 f&A1®
17—08~2021 T IR UEVT X &I P& TN, D qI GPRor F 791 (wReron) sfye, 1980 o aR—2 &
it W R @ Wigfy Af 7 ot | weww § g6 onfen @ wweEe U9 R 28022023 B
Heifte @t wrd @ 78 oft | wReivrr Fefr § AR Yo Tt @ daeren fiee, O R,
Rferg e, e, A @ ganivr gk A ol g &) wW W § @ o A aRff 3 el o
mﬁ@mmmwawammﬁmmmmmmm
T 2|

I g A W deife i 4 SRRl & R 99 v @ s B o @
el ¥ wew @1 RAiw 30052023 P snga s W 9RR (REC) #t dow @ wag (Agenda ltem
5.8U.P.)m§amwmmmmmscmmwmgﬁwmmﬁﬁgm
& e oo A wrl A ight 3 Rl wi & sfiRar Frefile s wd s @ a2

I. The amount shall be deposited by the User Agency to compensate infrastructure of Green Hut. Poly
House, Irrigation drain, Boring, Wall and affected trees of Nursery of Modinagar Range Office.

(%]

The User Agency and Forest Department will jointly identify potential trees that can be transplanted with
technical support and guidance of Forest Department and the cost of User Agency and forest department
will keep data base and monitor success/survival of such transplanted trees.

3. User Agency shall also compensate for loss of infrastructure/facility (Nursery) etc. and plantation in all the
effected division.
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ANNEXURE 4
BASRL L
Form & " certi Habili .
wf:‘orcsmﬁl to .l Lcrtlﬁcat'e of non- availability of land for compensatory
on in state/Union territory to be issued by the chief secretary on

. official letter head

O......

S Bate.vai;

l ertifieate of non-availability of land for compensatory afforestation

wmry‘hal .......... chiel SOOrRIATY . ciasssiivsinsisisossios (Name of State/Union Territory)do here by

(i) :iel::;tun:) :;::c}rl?us p‘:-m‘nning o n.on-forcsl. h'md, revenue lands zudpi jungle, chhote jhar ka
l'orCSI‘I 4 r Ka jungle jhari land, civil-soyam lands and all other such categories of
ands (except the forest land under management and administrative control of the

forest Department) on which the provisions of forest(Conservation) Act, 1980 ace applicable.

avilable in each district of...... (Name of the $tate/UT) have been examined; and

(ii) T have also conducted such further enquiry as is required to satisfy mysell for issue of this
ccnl!'lcale. On the basis of examination of relevant records and such further enquiry, as was
required for issue of this certilicate. I do here by certify (hat non-forest land, revenue lands.
zudpi jungle, chhote jhar ka jungle, bade jhar ka jungle, jungle jhari land, civil-soyam lands
and all other such categorics of forest lands (except the forest land under management and
administrative control of the forest department) on which the provisions ol the forest
(conservation) Act, 1980 are applicable, which as per the extant guidelines of the central
government may be utilized for creation of compensatory afforestation in licu of forest land
diverted for non-forest purpose, is not available in the entire (name of State/UT)

issued under my hand seal on this

Signature &ollicial seal

Certified that Non Forest land is not available in the District of Muzaffarnagar for compensatory
afforestation against the 113.68 hact, reqired Protected Forest Lland to be diverted for
construction of two lane road on Right Bank of Gang Nahar.

‘. / /
(-)—mﬁ-—'._” District mpdistrate

v a0 Muv.al%;lgur
' & i) WA
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ANNEXURE 5

HHH — 0§
Form a to f Certificate of non-availability of land for compensatory afforestation
in State/Union Territory to be issued by the Chief Secretary on officlal letter head

No Date

Certificate of non-avallability of land for compensatory afforestation

............ ... Chief Secretary. ... (Name of State/Unian Territory) do
here by certify that

) Relevant records pertalning to non-forest land. revenue lands, zudpl jungle, chhote jhar ka jungle
bada jhar ka jungle, jungle jharl land, civil-soyam lands and all other such categories of forest
lands (except the forest land under management and administrative control of the Forest
Department) on which the provisions of Forest (Conservation) Act, 1980 are applicable, available
i each district of................ (Name of the state/UT) have been examined. and

({0} | have also conducted such further enquiry as is required to satisfy mysell for issue of this
certificate. On the basis of examination of relevant records and such further enquiry, 3% was
required for issue of this Certificate. | do here by certify that non-forest land, revenue lands, rudp
jungle, chhote Jhar ka jungle, bade jhar ka jungle, jungle jharl land, cwvil-soyam lands and all ather
such categories of forest lands {except the forest land under management and administrative
control of the Forest Department) on which the provisions of Forest (Conservation) Act, 1920 are
applicable, which as per the extant guidelines of the Central Government may be utilized for

creation of compensatory afforestation in lieu of forest land diverted for non-forest purpose. is
not available in the entire (name of State/UT)

I1ssued under my hand seal on this........ ..dayol ...

Signature & Official Seal

Certified that Non Forest Land is not avallable in the District of Meerut for Campensatory

Afforestation against the 84.60 hact. required Protected Forest Land to be diverted for construction o!

Two Lane Road on Right Bank of Gang Nahar. S

Date. I— ’ llb QJ.’/I -

District Magistrate

()
‘ dEy Meerut

et RS RIT 4




49

ANNEXURE 6

‘)J-’ ~06

Iform a to f Certificate of non-avallabllity of land for compensatory afforestation
in State/Union Territory to be issued by the Chief Secretary on official letter head

No.. s DIE0:ianiu

Certificate of non-avallability of land for compensatory afforestation

Lot CIVRT NIRC RO i omomsiimed ... (Nome of State/Unlon Territory) do
here by certify that :
W Relevant records pertaining to non-farest land, revenue lands, tudpi jungle, chhote jhar ka junple,

bada |har ka jungle, jungle jharl land, civil-sayam lands and all other such categories of forest
lands (oxcept the forest land under management and administrative control of the Forest
Departmant) on which the provisions of Forest (Conservation] Act, 1980 are applicable, available
in each district of <eer (Name of the State/UT) have been examined: and

n) | have also conducted such further cnquiry as is required tu satisfy mysell for issue‘of this
centificate. On the basis of examination of relevont records and such further enquiry, as was
required for Issue.of this Certiticate. | do here by certify that nan-lorest land, revenue lancs, rudpl
jungle, chhote jhar ka jungle, bade jhar ka jungle, jungle jhari land, civil-soyam lands and all other
such categories of forest nds (except the forest land under management and administrative
control of the Forest Department) on which the provisions of Forest (Conservation) Act, 1980 are
applicable, which as per the extant guidalines of the Central Government may be utilized for

creation of compensatory afforestation i licu of forest land civerted [or non-forest purpose, is
not available in the entire (name of State/UT)

Issued under my hand scal on this.. .. " day of

Signature & Official Seal

Certified that Non Forest Land 15 nat available in the District of Ghariabad for Compensatory
techee

Alforestation against the 24,70 hacl. cequlvedm Forest Land to e diverted lor construction of
T::0 Lane Road on Right Bank of Gang Nahar, C/S

pate ')\\\‘\,‘m ’} P Q ;
TRTES s .
W ?‘,) 0“(;:/::'“?: ;‘Yﬂ‘h‘ \ W,
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ANNEXURE 7

FIE — 07

I. No. 5-2/2017- FC
Government of India
Ministry of Environment, forests and Climate Change
(FC Division)
Indira Paryavaran Bhawan,
Aligany, Jor Bag Road,
New Delhi - 110003,

Dated: 28" March, 2019
To,
I'he Principal Sccrulary/Sccrclar_\' (Forests),
All State/UT Governments.

Sub:  Handbook of guidelines for effective and transparent implementation of the
provisions of Forest (Conservation) Act, 1980,

Sir,

In supersession of all guidelines issued in the past,

a handbook of guidelines is issucd

for effsctive and Iransparent implementation of the

provisions of Forest (Conservation) Act,

I980. All the provisions enshrined in these

guidelines will be applicable from 8% March 2019

onwards. The copy of comprehensive guidelines is available on Ministry’s website
www.parivesh.nic.in.

This issue with the approval of competent authority.

Yours faithfully,

\Deef

(Sandeep, Sharma)
Assistant Inspector General of Forest (F()

Copy ta:

!. Prime Minister’s Office, New Delki.

2. Secretary, Ministry of Mincs/Cnul/Slcul/lvluR'l'Il/MOPNG/MHA/MoP/.\'iuT/\.
Government of India, New Delhi.

3. Principal Chief Conservator of Torests, all State/U)] Governments.

4. Nodal Officer (FCA), all State/ U1 Governments

5. All" Regional Offices, Minisity of Environment, Forest and Climate Chanpe
(MOEF&CC), Gol, New Delhi

6. Joint Sccretary in-charge, Impact Assessment Division, MoEF&CC, Gol, New Delhi,

7. AlLIGF/ DIGF/AIGF in MOEF&CC, Gol. New Delhi.

8. Sr. Director (Technical), NIC, MoEF&CC with a request to place a copy of the
letter on website of this Ministry,

9. PPS to Secretary (HF&(,‘(‘)/D(il~'&SS//\l)(il'(‘l'"(")//\D('il-'( Wildlife), MoEF&CC, New
Delhi.

10. Guard File, \934

(Sundecp Rhar 1)

Assistant Inspector General of Foré )

o '@fffﬁ
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2. Compensatory Afforestation

2.1 Compensatory afforestation (CA) is one of the most important
requirement/condition for prior approval of the Central Government for diversion of
forest land for non-forest purposes and the purpose of compensatory afforestation
(CA) is to compensate the loss of 'land by land' and loss of 'trees by trees'.

2.2 Any proposal submitted by the State/UT Government seeking prior approval of
Central Government under the FCA shall have a comprehensive scheme for
compensatory afforestation, duly approved by the competent authority of the
concerned State/UT administration.

2.3 Land for CA:

) Normally, CA is to be raised on suitable non-forest land, equivalent to the area
proposed for diversion, at the cost to be paid by User Agency.

i) As far as possible, the non-forest land for CA is to be identified contiguous to or
in the proximity of a Reserve/Protected Forest to enable the Forest Department to
effectively manage the newly planted area.

ii) Where non-forest land is available but lesser in extent to the forest area being
diverted, CA could be carried out over degraded forest twice in extent of the area
being diverted or the difference between the forest land being diverted and the
available non-forest land, as the case may be. The non-availability of suitable non-
forest land for CA in the State / Union Territory would be accepted by the Central
Government only on the basis of a Certificate of the Chief Secretary of the
State/Union Territory Government to that effect in respect of States/UTs having
forest area more than 33% of the geographical area in the prescribed format

v) In case, non-forest land for CA is not available in the same district, it should be
identified anywhere else in the concerned/State/Union Territory near to the site of
diversion as far as possible, so as to minimize adverse impact on the micro-
ecology of the area.

(v) In exceptional cases where non-forest land for CA is not available in the same

(vi)

State/UT in which the diversion of forest land is proposed, land for CA can be
identified in any other State/UTs, preferably in neighboring State/UTs. The
corresponding amount for carrying out CA shall be deposited in the CAMPA
account of the State/UT in which CA is proposed.

In cases where non-forest land for CA is to be acquired by the User Agency
throughoutright purchase from the individual owners, uploading/ submission of
copy of letter from each of present owners of the land stating their willingness to
sell the land to the user agency for creation, at the time of submission of
application for grant of Stage-1 approval under the FC Act, will be sufficient for
consideration for grant of Stage-1 approval for diversion of forestland required by
the User Agency. Similarly. in cases where the non-forest land or the revenue
forest land for CA is to be provided by the State Govern
uploading/submission of a copy of the letter from concerned competent authc

i .
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in the State Government stating that land identified for CA will be transferred
and mutated in favour of the State Forest Department for creation of CA
immediately on receipt of Stage-1 approval under the FC Act for diversion of
forest land required by the user agency, will be sufficient.

2.4. Clarification:

(i) As a matter of pragmatism, the revenue lands/zudpi jungle/chhote/bade jharka
jungle/jungle-jhari land/civil-soyam/orange lands and all other such categories of
forest lands not under management and/or administrative control of the State/UT
Forest Department, on which the provisions of FC Act, 1980 are applicable, shall be
considered for the purpose of compensatory afforestation. Such lands on which
compensatory afforestation is proposed shall be provided double in extent to the area
proposed for diversion and shall be transferred and mutated in the name of State
Forest Department. It shall be notified as Reserve Forest (RF)/Protected Forests (PF)
under the Indian Forest Act, 1927 prior to Stage-1I approval.

(ii) In Arunachal Pradesh, Degraded Unclassed Forests (USF) shall be considered for
CA provided such land proposed for CA shall be double the extent of area proposed
for diversion. Such land shall be transferred and mutated in the name of State Forest
Department and notified as RF/PF, under IFA 1927 or Assam Forest Regulation 1891
or Anchal Forest Reserve/Village Forest Reserve under the Arunachal Pradesh Forest
Reserve/Village Forest Reserve (Consolidation and Maintenance) Act 1975 as
amended from time to time, prior to Stage-II approval.

(iii) Waste lands of Himachal Pradesh, which come under the category of Protected
Forests but have neither been demarcated on the ground nor transferred & mutated in
the name of forest department in the revenue records, shall be considered for the
purpose of CA provided that double the area of such category is covered under CA
and is declared as RF/PF under IFA, 1927 after mutation in the name of SFD prior to

Stage-I1 approval.This dispensation shall be applicable for the Central, State and
Private sector projects,

(iv)  Provisions of CA will be applicable for renewal of a mining lease, including
the area broken up prior to 25.10.1980, if the same was not applied earlier,

(v)  Any non-forest land for the purpose of Compensatory afforestation (CA),
selected by the State Government, in lieu of forest land to be diverted may be
accepted by MoEF&CC irrespective of crown density. All such lands shall be mutated
in favour of State forest department and declared as protected forest prior to stage |
approval.

(vi)  State government shall prepare a CA scheme with 1000 plants per ha for all
such non-forest lands. In case it is not possible to raise plantation at the rate of 1000
plants per ha on the selected non-forest land, then the balance plants shall be planted
on degraded forest land as per working plan prescriptions. All forest lands which have
crown density below 40 percent should only be treated as degraded forest land for the
purpose of CA.

(vii)  Any degraded forest land for the purpose of CA, selected by State
Government may be accepted by MoEF&CC only if the crown density 0&23”“ is
below 40 percent. H

_/ g il
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(viii) In case of bifurcation of States, during processing of proposals seeking prior
approval of Central Government under the Forest (Conservation) Act, 1980, if the
land identified for creation of CA is within the undivided State, and the forest land
proposed to be diverted does not fall in the same newly created State, proposals shall
continue to be processed without insisting on identification of non-forest land for
creation of compensatory afforestation in the State in which the forest land proposed
to be diverted is located. In such cases, if Central Government agrees In-principle for
diversion of forest land for non-forest purpose, it shall be subject to a condition that
amounts realized from the user agency for creation and maintenance of compensatory
afforestation shall be transferred from the State with which the money has been
deposited to the State in which the land identified for creation of compensatory
afforestation is located. In case for some valid and cogent reason, cost of creation and
maintenance of compensatory afforestation needs to be revised, additional amount, if
any, will be realized from the concerned user agency and transferred to the State
where CA is proposed. All other levies realized from the user agency in lieu of
diversion of such forest land will however be retained in the State in which the forest
land proposed to be diverted is located.

(ix) Non-forest land, not coming under the purview of FC Act, 1980 reclaimed by
any user agency by planting native species of a minimum of 1000 trees per hectare and
of minimum 10 cm diameter at breast height can be considered as CA in lieu of forest
land to be diverted, without levying planting cost.The ownership of the non-forest land
identified for the purpose of CA is to be transferred and mutated in favour of the
State/UT Forest Department and declared as RF/PF under the Indian Forest Act, 1927
or State Forest Act / Rules / Regulations, before the Stage II approval.

2.5 Special provisions for CA for certain categories of projects:

(i) CA shall be raised and maintained at the cost of the user agency on degraded
forest land twice in extent of the forest area diverted in the cases of:

a. Laying of transmission lines;
b. Laying of telephone/optical fibre lines;

¢. Mulberry plantation undertaken for silkworm rearing,

&

Diversion of linear or ‘strip’ plantations declared as protected forest
along road/ rail/canal sides for widening or expansion of road/rail/canal,

e. [xtraction of minor materials from the river beds,

The projects implemented by the Central Government/PSUs, excluding
Central Govt./Central PSUs Projects implemented by/through State
Government and State Sector Projects implemented by the Central
Government/PSUs

g. Construction of link roads, small water works, minor irrigation works,
school building, dispensaries, hospital, tiny rural industrial sheds of the
Government or any other similar work excluding mining and
encroachment cases, which directly benefit the people of the areain hill
districts and in other districts having forest area exceeding 50% of the
total geographical arca, provided diversion of forest area dt@ot
exceed 20 hectares.

|
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h. For construction of small hydro-electric project (up to 25 MW) duly
approved by the competent authority in the Government which would
directly benefit the people of the area, i.e. in hill districts of the country
having forest area exceeding 50% of the total geographical area,
provided diversion of the forest land doesn’t exceed five (5) hectares

(ii) For extraction of minor minerals from the river beds, if forest arca to be
diverted is above 500 hectares, CA over equivalent area of degraded forest shall be
required to be done instead of twice the area being diverted, subject to a minimum of
1000 plants/hectare for compensatory afforestation.

(iii) CA shall be raised and maintained over an equivalent area proposed for diversion
in a degraded forest in RFs or such other forest land which are already under
administrative control of the State Forest Department at the cost of the user agency
in cases of Strategic Defence projects including infra-structure and road projects
undertaken by the BRO orfalling within 100 km aerial distance from the Line of
Actual Control (LAC) along Indo-China border and undertaken by any user agency
identified by the Ministry of Defence-

(iv) CA shall be raised over equivalent degraded forest land of the forest area being
diverted for actual impact zone of the Field Firing Range (FFR). If diversion of
forest land for Field Firing Rangeis for actual impact arca, CA has to be over
degraded forest equal in extent of the forest area diverted, otherwise, it has to be
over 10% of the forest area diverted.

(v) In casc of proposal for construction of zoobeing submitted by central
Government agency, thenCA will be done over the degraded forest area equivalent
to 30 per cent of the total forest area being diverted. In case, the project is being
submitted and constructed by State Government agencies /private agencies, then CA
will be done over non-forest land equivalent to 15 per cent of total area being
diverted. In such cases the non-forest land shall be transferred, mutated in the name
of forest department and notified as Protected Forest/Reserved forest (PF/RF)prior
to stage IT approval.

vi) In the State of Maharashtra, in lieu of diversion/regularization of encroachment
over 86,409 ha. of zudpi jungle land (which has already under various non-forestry
use) under Forest (Conservation) Act 1980, CA shall not be insisted by the Central
Government subject to the condition that:

(a) the State Government will ensure the notification of 92,115 ha of Zudpi
Jungle as RF/PT (16, 309 ha already notified and 75,806 ha to be notified),
which has been considered suitable for forestry management, development
and conservation, by the High-Powered Committee.

(b) the State Government shall submit a 10 years perspective plan for greening
of the zudpi jungle land being notified to the Ministry of Environment
&Forests which may also include compensatory afforestation to be taken
against future diversions of the forest lands for State Government’s
purpose.
2.6. Provision for plantation of specified number of trees by way of CA in ce%
cases:

48 (= BT ,’,.—" )
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(i) In the following cases, cost of plantation (including ten years maintenance)of ten
times the number of trees likely to be felled or specified number of trees as may
be specified in the order for diversion of forest land (subject to a minimum no. of

100 plants), shall be levied from the user agency towards compensatory
afforestation:

(a) Clearing of naturally grown trees in forest land or in portion thereof for the
purpose of using it for reforestation,

(b) Diversion of forest land up to one hectare,

(c) Underground mining in forest land without surface rights,

(d) Renewal of mining lease for the forest area for which CA has alrcady been
paid,

(e) Diversion of forest land under the General Approval (GA) up to one hectare,

(f) Diversion of forest land upto 5.0 ha. in accordance with the General Approvals
granted for activities carried out by Govt. Dept. in notified LWE Districts.

(ii) In respect of diversion of forest land for safety zone around & mine, User Agency
shall deposit the amount forafforestationondegradedforest land,tobeselected
elsewhere measuringoneandahal ftimetheareaofforestlandundersafetyzonewith the
StateForestDepartment  in  additiontodepositing  funds  with  State  Forest
Department for the protection and regeneration of the Safety Zone arca. The State
Forest Department shall execute the afforestation .

2.7 Identification of land banks for CA

(i) The States and UTs shall create land bank for CA for speedy disposal of the FC
proposals under FC Act 1980.

(i1) In addition to non-forest land, the degraded forest land with crown density upto
40% under the administrative control of forest department may be identified
using the Satellite imagery and in consultation with Forest Survey of India and
will be made available for CA.

(iii) The category of lands as specified in para2.4arcapplicable and other waste lands
and non-forest lands may also be identified as land bank for the purpose of CA.

To expedite creation of land bank in a systematic manner a Commiltee under
Chairmanship of the Principal Chicf Conservator of Forests may be constituted with
the Chief Wildlife Warden and representatives of revenue department in the State as
members of the Committee. The committee may identify the following and other such
forest areas on priority for inclusion in the land bank:

(a) Areas falling in wildlife corridors to improve connectivity between habitats;

(b)Areas falling in and around the Protected Areas (PAs), eco-sensitive zone of
PAs, forest areas to ensure consolidation of such arcas;

(c) Habitat of rare, threatened and endangered species of flora and fauna to ensure
long term conservation of such habitats;

(d)Areas falling in catchment areas of important rivers, water supply schemes,
irrigation projects, hydro-electric projects etc.

(iv)  To monitor the progress of creation of land bank for CA following comn)ittcc.é
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at each Regional Offices of the MoEF&CC will be constituted:
(a) The Head of Regional Office - Chairman

(b)Representatives of the National Tiger Conscrvation Authority (NTCA)-
Member,

(c) Representatives of the FSI-member

(d)The Nodal Officers (FCA) of States/UTs under each Regional Offices of
MoEF&CC-Members

The committee will review the progress in creation of land bank for CA in the
States/UTs falling under jurisdiction of the Regional Offices and submit annual report
or as and when required to the MoEF&CC.

2.8. Elements of Schemes for Compensatory Afforestation:

(i) CA over Non-Forest Land (NFL): Number of plants to be planted over Non-
Forest Land identified for CA, shall be at least 1000 plants per hectare.

If the requisite number of plants @ 1000/ha cannot be planted on the non-forest
land identified for taking up CA, then the balance number of the plants will be
planted in degraded forest land as perthe provisions of working plans. The State
Government will intimate to the MoEF&CC the names of the R.F./P.F. in which
the balance seedlings will be planted. The User Agency will deposit the cost of
planting (including maintenance for ten years).

(ii) Scheme for CA: The scheme for CA, to be submitted/uploaded at the time of
applying for diversion of forest land for non-forest purpose, should be site
specific, and include the following details: -

a) Details of non-forest or degraded forest land, along with land kisam (NF

land) forest type, crown density, etc. (degraded forest) identified for raising
CA.

b) Map showing the proposed NF/degraded forest area for CA and that of the
nearby forest area and map of degraded forest land proposed.

¢) Geo-referenced digital maps of CA (Polygon map with DGPS coordinates).
d) KML file of CA site in polygon shape to be uploaded online.

¢) Detailed work schedule including year wise operations including saplings to
be planted along with soil & moisture conservation, regeneration cleaning,
silvicultural and other activities as prescribed in the working plan,species to
be planted, including maintenance for 10 years and annual total costs in
conformity with cost norms of the State/UT,

f) Agency responsible for afforestation.

g) Details of proposed monitoring mechanism, including infrastructural facility,
if any required by the State/UT Govt.

h) Technical and administrative approvals from the competent authority.

i) The cumulative achievement of the State/UT Governments in res;egl/of
compensatory afforestation. - [AS

S —
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i) Undertaking by the UA to bear the cost of raising and maintenance of
compensatory afforestation, Additional CA and/or penal compensatory
afforestation as well as cost for protection and regeneration of Safety Zone,
etc. as per the scheme (undertaking to be enclosed). C/

£8
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M Gmail

Proof of service in the matter of New item appearing in Hindustan time dated
01-02-2024 entitled “UP gives permission to fell 112000 trees for road along
upper ganga canal” in order dated 13.03.2024 OA No. 238/2024

Harsh Vardhan Singh Rajawat <harshvardhansinghrajawat182@gmail.com> Sat, May 18, 2024 at 10:56 AM
To: Rajan Chourasia <rajanchourasia@gmail.com>

Sir,

Please find the scanned images of Response on behalf of Respondents No. 1,3,4 & 5 in the matter of New item
appearing in Hindustan time dated 01-02-2024 entitled “UP gives permission to fell 112000 trees for road along
upper ganga canal” in order dated 13.03.2024 OA No. 238/2024.

Kindly Treat this as advance service of the same

Thanks & Regards
Harsh Vardhan Singh, Advocate

From:
Bhanwar Pal Singh Jadon

Advocate
National Green Tribunal
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